TR, S.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

O1.5M.-31.Te1.-31.-23062026-273740
CG-DL -E-23062026-273740

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

. 3153] TS Reell, AHATE, S 22, 2026/ AVTE 1, 1948
No. 3153] NEW DELHI, MONDAY, JUNE 22, 2026/ ASADHA 1, 1948
Tfee i TTHfaw | wEeT

e T, 19 5, 2026

FT.IM. 3279(37).— STATh TXA ALHT F AGhRd | Tg MFeTF: Td1q grar g & /@7 a7 |
AT - TF TR A qEaaArsd U TRASET F (@RIl — TATANE - ST @< & "IedH & JThidh T8
F gfae ¥ fore fu Sxeay §9 R forfaes g v areaeres feerd s =R,

ST AT AL T I<h TIEAATEA (&= F TS o {0 a8 e d= aofia 2ran 2 % 37 g+,
a3 argueTed e S H gETE g SR S 36 SATEgEar §  h qqg= H afvd g, ITART 6
STERTL T A T ST,

qq@: A, AT TEH, Yo dd T @ areaared (I § I & ATIHT FTToi)
srfert==H, 1962 (1962 FT 50) T &m=T 3 & STERT (1) 3T Y& «Iihal & YA Fed gU, 39 9 H
ITANT o ATARTT T AT FLA o AT AT 6T FTTI0T FAT g5

Tl AR, ST I ATLAT | At0rq G | Faaey g, 39 aria & SEar 3% ata=a| i gmr
3 T ITLTT (1) F AT A=A F WIS | TAT THIAT TH ATLAAT T TAFT ATLTIOT AT Tl 3TAH
T AN ST 7, 21 foT & {ay, {9 & T arEaerea [ S A qae |, qee T, §8 SRy
7 e forfaes, s oo, = forfera =9 § swera 97 736 |

4549G1/2026 (1)



2 THEGAZETTEOFINDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

AEAT

ST ; Mereme ST ; 99
. . SERT
qehet IS T AT e p— e
(1) (2) (3) (4) () (6) (7)
442 00 07 18
R L e 459 00 07 76

[T, /. U -14014/18/2023- ST 9F — Il (£ - 47090)]
TSI AT HAT, e =

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 19th June, 2026

S.0. 3279(E).— Whereas it appears to the Government of India that it is necessary in public interest that for
transportation of natural gas through Guwahati — Numaligarh — Dimapur Section of North - East Natural Gas Pipeline Grid Project
in the State of Assam, a pipeline should be laid by M/s Indradhanush Gas Grid Limited;

And, whereas it appears to Government of India that for the purpose of laying the said pipeline, it is necessary to acquire
the Right of User in the land under which the said pipeline is proposed to be laid and which is described in the Schedule annexed to
this notification;

Now, therefore, in exercise of powers conferred by sub-section (1) of section 3 of the Petroleum and Minerals Pipelines
(Acquisition of Right of User in Land) Act, 1962, (50 of 1962) Government of India hereby declares its intention to acquire the
Right of User therein;

Any person interested in the land described in the said Schedule may, within twenty-one days from the date of which the
copies of the notification issued under sub-section (1) of Section 3 of the said Act, as published in the Gazette of India are made
available to the general public, object in writing to the acquisition of the right of User therein for laying of the pipeline under the
land to Competent Authority, M/s Indradhanush Gas Grid Limited, State of Assam.

SCHEDULE
District: Golaghat State: Assam
Area
Circle Mouza Village Dag No.
Hectare Are Square Meter
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